
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MU]484I

Present:

c.P. No. 27 I / (MAH) l20 17

SHRI B-S,V, PRA.KASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY t.AW TzuBUNAI ON IA,I2.2OI7

NAME OF THE PARIIES: Saville Estate F\t. Ltd.

SECTION OF THE COMPANIES ACT: 441 of the Companies Act, 20 13.

S, NO NAMF] DESIGNATION SIGNATURE

ORDER

cP 27 tt 441 I N CL-r I MB tM AH I 2077

None present. List this matter on g.2.2018
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V. NALLASENAPATTIY
Member(Technical)

B. S. V. PRAKASH
Member (Judicial)
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